£

CENTRAL ADVINISTRATIVE TRIEH

Al  ALLAHABAD BENCH

allahabad this the

Hon'ble Mr, Justice B.C.
Hon'ble Mr. K. Muthukumar

.k

o
Sda

day of [econdyr . 1994,

sena, Vice-Chairmen

dnministrative Member

Originel applicstion no. 83
|

of 1992,

Counsel for Fhe Applicent

l.

3.

4.

Quarter

Dilip Kumar,S/o Sri.
no.| 511B, Lal

Kumar Yedav,
"fohatshimgan

Fradeep
367/322,

vers u

The Unicn of Indie t
N. Rly. Beroda House,

Prakash, Guard, Reilway
tnagar, Allehabac.

/o sri K.L. Yadav, R/0
,—Allahauad.
Avplicantsg

e o 0 ¢

ri sunil Rel

ough the General lanager,
New Delhi.

The Divisional Railway Manager, Northern Railway,

Allahabad.
The SenLor Civisionel
N. Rly pllahabad.

The senior Divisicnal
Allahabad.

The senior Divisional
Allchabad.

!
l
Commerciel Superintendent

perscnnel Officer, N. Rly

Accounts ufficer, N. Rly,

Responds nts

bti .‘:\n ‘“,o

asad, R/o 317, K D.S.A.

ousgh

u seneral Manajer
New

th
5Eih1.

Counsel for the Respondents
sri B.B. Paul,

Alongwith
Original Apslicetion no. 406 of 1994
b 3 subhas+ Chandre, S/o

Distt,‘Aliahabad.
% ﬁa&%%a?%‘?r' L adied o
Vers us

1i e guionior Tndje
23

The Divisional Railway ianager, N. Rly Allahabad.

\

srivasteva/R. nethur

sri Rajs Ram, R/o 407, Rejapur,

Ground




3.

g 2

The senior Divisional Comierciel, Supenintendent
N. Rly Allehabed.

.++ FRespondsnts

Original Application-no. 110 of 1393

Syed Nizam Hussain, s/o syed Ali Hasan, Ala 29 yr§.
R/o Mohalla Chiktoli, P.S. Hussaindbed, P.O.
Japla, District Pelayum.

Ragubir sharan Xharwar, §/o S¥i S. Sunder, A/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.

e o mpiicants
Versus

Jnion of India, through Generael Manager, N. o ly
Rai lway Board, Barods House, New Delri.

b v i ¢ ' i WY
ghse.Cﬁgmgﬁgig%.sJperlnéendent, N. Rly Barods

Divisional Railway lienager, Northern Rai lway
Nawab Yusuf Road, Allahabad.

Seni or Divisinal Commerciel Superintendent,
N. Rly Nawab Yusuf Roacd Allahabad.

.. «. Respondengs

original Applicetion no. 39 of 93

Nirzla singh, S/o #. Singh, a/a 30 Yrs, R/P
Ram Bssic Vidalaya, Derganj, Allahebac.

Tarak hath Fancey, S/o B.D. Pancey, A/é 30 Yes.
R/o Village Kewalpur, Post Beri-visé, District
Varanasi.

Kamla Kant Shukla, S/o P.N. Shukla, R/o Ram Bcsic
vidyalaya, Daraganj, ~llenabad.

Amar Bath, S/o Mangru, R/o Ram Basic Vidyalaya
Daraganj, Allahabed.

sushil Kumar Tripathi, S/c K.S. Tripatbi, R/o
viliage Laxshagrah, Post Laks hagarh (Handia),

Distt. Allshabaa.
shyam Shanker shukla, S/o Sri k.s. shukla, R/o
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt.
Allahabad.

.»s pplicEntS.

Hersus

Union of India thrcugh Seneral wsghager Northemn

Railway s Baroda House, New Delhi.




S
o A
S Chief Commercisl Superifitendent, Northern Railway
Baroda House, New Delhi 1 -
< A pivisional Railway Mandger, N. Rly, Allahabadq
4. Senior Divisional Commercial supreingendent
N. nly Allahabad. | 2 5
% ... Respondents
=
D Crigingl Application no. 38¢ of 19923
1.  Fazal Karim. */o Mchd. |kadim, R/o Village Chakiya, ||
House no, 104/24]1 Rpost Ofiice G.P.O. Distt Allahabad.
2 Ajay Kashyap, S/o F.S.|Keshyap, R/o 63 J.K. Fqurth . |
avenue, Railway Colony|lsmith koad, Allahabad. . |
: |
: «ve Applicapts !
; i
e ei :
1. Union of India, through General Manaoer, Nort
o Railway, Kailway Board Baroda House N. Delhi.

- 2. Chief Commercial Superintender
© Howse, New Delhi., -+

3.' pivisional Railway Mengager, Northern Kailway ;
i Allahatad. il | N i
4,1 genior Divisional CqmméfﬁialVsuperintendent;-__f,_fv_éhé%
. Northern Railway NawabYusuf Road Allahabad, |-~ 7 | ]}

.... Respondents.

6. Criginal Application np. 32 cf 1993 :
l

l. GQamrul Hesan, A/a 29 Mfs S/o Late Sri S.N. Hasan,
R/¢ 121Dariyekad, Jogighat, Allehatad. ; ‘

o Applicad

ersus

1 snicn of India through| Genral Manager N. Rly, Rly
Boadd Baroda House New D=lhi.

Za Chief Commercial Superintendent, N. Rly Barada,

= House, Nev Delhi,
g




7.

3.
Ma

1.

2.

/o4 /f -

Divisional kailway Maneger, Northern ¢Rai lway,
Nawab Yussf Road, Allahabad,

Senior Divisional Commercial Superintendent,
Northern Kailway Allshabad,

i i e 0 ._ReSp )nd@nts

Original A pplication no, 1782 cf 1992

vinod Kumar Sherma, -/o Shril Chabi Lal, Rfe 17/A
Lahia Marg, Allahabad.

Jole | Acplimnt

:"The Union = Ind1a9thraugh tbe Ghairman, “Ll”nff

Board, New Delhi.
The seneral Menager N. Rly Baroda House, New Delh:.

-
The Divisional Railway lMansger, N. Rly Allaabad.

Original Apolication no. 1534 of 1992
ghyam Naorain singh, 3/0 R.N. Singh, R/o ®Will & Post

Jemauli, Distt. Baksur, Bihar.

Ravindra Illpathl S/o sri S.C. Tripathi, R/o
Vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad.

Ram Bharat, S/o 3irdhari Lal, R/o Deogalpur, Post
Mau Aima Distt. Allshatacd.

ees Applilgant

Versus

Union of India, through Secretary Reilw:y Board,

Refi Merg, New Delhi.
General Manager, Northern Railway, Railway Bhawan
(Baroda Hous) New Delhi. \

w5

e e e e e e 4w e S




1 ‘Pi.'lmlu nﬂ ;a.,‘“.. .

vk e
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3. Chief Qommercial Superiniendent. N. Rly ReilBhawan e
(Baroda House) New Dellhi.

4, Divisionel Railway Mahager, Northern Raillwa
D.ReM. Office Nawab Yjusuf Road, Allahabad.

E 8. Senior Divisional Comfrercial Superintendent, N. Rly
D.ReM. | Office, Allzhgbad.
..+ Respondents

9. Original Applicetion||no.352 of 1992

: Rajendra Prasad Pandgy, S/o Sri S.p. Pandey
R/0 Vill Nanhcopur, B.O. Pahara, Distt. Mir =

io0

Versus |

1. The Jnion of india through seneral Maneger,| N. nly
3 New De lhi' 7 : 4 e - e s =t
5. The Divisional Railway nanager, N. Rly Allahabad. .+ =1
3 senior Divisicnal Cofmercial sSupdt. N. lily - £
=i Ufiice Allanabaed. , TR &y
10, Original Application no. 430 of 1994.
i (8 Rajendra Kumar, S/ollsri F.N. Jaisawal, R/0|225
Gandhi Nagar, Mutthilgenj, Distt. Allahabad.
2. Remesh Chand, S/o Hri Late Hari Lal, R/o 19/216
Luker| Genj, Distt. Wl!a&bad. i
cee Applicah'ts
Vers us |
} ’
1, The Jnion of lndie fhrough the General Maneacer
N. Rly Baroda Housely New Delhi.
p Divisional Reilway Managser, N. Rly Allehabad. )
3.  S¢nior Divisional Gommervial Superintendent, |
\
Qen € F

R e o T —




i e oAbl i s e <O S

&8 M

N. Rly, Allahabead.

«es Rasponderts

11, Original ppplication no. 400 of 1994

34 qufﬂi§5njan singh, Ala 38 Yrs, B/c sri HeN. singh
R/c 183-Alopibagh, Allchabad. o

5.  Km. Shashi Srivastave, A/A 26 Yrs, D/o sri V.N.
srivastava, R/o 1 Dhinghwas Khothi, alopibagh,
Allshabad.

3 Dinesh Kumar, Afea 32 Yrs, s/o Sri G.S. 12l srivestave
K/o Village & rost singhore, Distt. Mirzapur.

es« Appligents

1. Union Of 1ndia, thrhugh'Géﬁerai‘ﬂénagsr;%Nééiggiﬁi?ﬁffi
Rai lway, Railway Board, Barode House. N. De lhi )

2, Chief personnel Officer, N. Kly, Baroda Houses
! “ew De lhii

3 pivisionael Railway Manaver, Northern Railway, Nawab
vyusuf Roed, Allahabad.

4, senior Divisional Commercial Superintendenrt
~~ _N. Rly, allehabad, :

LI

bl RQSpoﬁdéﬁis.‘:“T

12. oOriginal application no. 399 of 1994

Xig Kadir Ahmed, S/o sri Abdul Ghafoor Khen, A/@ 30 Yrs
R/o 182/K/1, A.D.A Colony Rajroopur Allahabad,

2.4 Brijesh praesad, S/o Sri Narain Prssad, Ala 26 Yrs,
/o 93=jatiysra Roadm Alopibagh A llanhabed.

3, Kemlesh singh, s/o sri R.m Bali singh, &a 37 Yrs,
8/c 129 Alopibagh, Allehabad. h

4, Rajesh Kumar, S/o Narain Hrasad, &/a 28 YTs, R/0
544 Colonelganj, Allahabed.

|
1
&,  Arun Kant Srivaséva, S/® |sri M.P. srivasteva, {

aja 3 Yrs R/o Azad square, i.mbazh, Allahabad. i

6. Km. Vibha sarswat, D/o S.hK. scrswat, a/a 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allshsbad.

TS Km. Abhe sarswat, D/o S.Ks sarswat, afa 27 Yrs

' \ -7




R N e T P A e

o
K/ G

Be

3.
4.

13.

doe

2,

3e

4.

ooty

133-3C, Lead Road, Raii

Ravi shaenkar Srivaéta\
Yrs, R/> 130-gf

A/a 206

ALY shabpds

VVersus |

of 1ndia throud
Board, Baroda

Jnion
Railway

ersonnel Cffig
hi's

Chief P
ivew Del

Divisional Railway i

Divisional Com
usuf Road, AlL

Senior
Hhawa b Y

Criginal Application

Kumar Dwivedi
adhwapur Allah

Piyush

Remesh saran S/s Hari
R/o C-27/273-3, 1ndig
Varanasi.

Kumer Srivastg
-63/209-4 Chotid

Re jeev
R/o CK-

Amulya Kumar Gupte, 8
R/o 178& purana Katra,

surendra Kumar S/o K.
Post Helimpur, Distty

Rakesh|Behsti Srivasft
Afa 26| Yrs, R/o 12 G
Allashapead.

—

Priya
R/o S=-

o

kant SriveztaV

Fraveen Kumer 3/o0 Snj
3/13-K=8, Nawalpur G
Véranasi,

o

Versuﬁ

dhacer, N. Rly,

as-Ki-satti,

/64=-2G Chupe-pur,

blony,

way Colony, Allahabad.g

2, g/o Sri Prem Kumar,|
5l-L Rajroop=-pur,

AppliCant%

h General Manager, N. Rly,

House, New Delhi.

T, N. Rly Baroda Housel,

A llahgbad.

merciel Superintendent, N. Rly|

anapad,
Respondents

no. 397 of 1994

S5/0 K.K. Dwivedi, A/a 29 Yrs

abad.

ghanker Lal, A /& 34
n Pres: Colony Jagatganj,

0 Yrs
gasi
/o sri N.K. Gupte, a/&|30 Yrs

Allahabed,

s/o P.M. Lal, a/s
Vax

va,
piyarie District,

Lal a/a 30 Yrs, R/fo \ill &
Vsranasi.
I

dVd, S/O K.B. SI‘iVoS't., ’
Khuladbad
!
1
Loeds ordaaNy Lals el 50 Y
Distt. Veranasi.

R/o Shmv
€y

£.prakesh, A/a 28 Yrs
veerapur Basahie

\

Appliceants

Rocn




e e e

14,

l.

4,

13,

1.

/8 J/ - e

Union of Indie, through General Managew, N. Rly,
Reilway Board, Beroda House. New Delhi,

Chief rersonnel Officer, Northern Reilway, Berode
House, New Delhi,

%

Divisionel Railway Manager, Northern Railway, Nawab

‘Yusuf Road, Allshabad. K

v i
senior Divisional Commerciel Superintendent . Rly
Nawab Yusuf Road, Allehabad,

«.+ Respondenss,

Original A pplicetior no. 1702| of G2
Re jendra Prasad , Afa 24 Yrs, §/o0 Sri Rej Bahadur
singh, R/o Vill Khapati, Post Knapatia, Distt
Allehzbad,
Dharam Pai Singh, A/e 32 Yrs, $/o L.R. singh, R/o
Vill, Ghambir Singh Pur (Sew&an) P.O. Aurai,
Distt. Veranasi,
Mahesh Prasad, A/a 35 Yrs, 5/o0 5ri KRemji Prasad
R/o iohalla ; arsurempur, Post Mughalsarai, Pistt
Varanasi, : !
‘Munna Lecl, A/a 29 Yrs, 5/c¢ Sri Cheddi Rem R/©
@@ Vill Chandhasi (Khuswehé Besti) Post Chandhasi,
Mugalsaria, Distt. Varanasi.

$+ o Applicants

Versus

Union of India, through General Manager, N. Rly
Baroda House, New Delhi.

€hief Commercial Superintendent, N, Rly, Baroda
House, New Delni,

Divisional Reilway Manager, N.|Rly Nawab Yusuf Road,
Allahc:cbad.

Senicr Divisional Commercial Superintendent, DRM
Office, allahab.d.

+.+ Respondents

original A pplication no. 1227 /0f 1993

Lal Bahsdur, sfo Sri Jhanra, Ada 28 Yrs, Rfo wvill

\
Qe a9




I 9

Bhawarohi, P.O. Sindhaur, Distt. Mirzapur

|
|
|
|
|
| |
| |
|
|

5. Kishorilal, s/o Jhanndl, Afa 32 YTs R/o Vill, Bhewaroh:
P.0. 5indhaur, Distri¢k Mirzapur.

3, ‘Horilal, s/o Jhanna, &8 30 YTs, K/o Vvill Bhawarchi,
P.0. Sindheur, Distt.|Mlirze ur.

45 Dinesh Prassd, s/o Srﬂ shvnatt Prased, A jé . Yrs
R/o Vill & B.O. peraeimi, Distt. Mirza ur

5, Ram Subhag, 5/o Sri Dy| singh, A /a 27 Yrs, R/O
vill Murahuan, P.O. sShikargenj Distt. varanasi.

anshi Lal a/e 31 Yeres
r Colony, Neer Keli Me@ir

.

6. sunil Kumer, S/o Sri
r/o B.P. 285 Revi Nag
Mughalseraei, ‘arenas

| P P

e 0 /‘\p\:licdnts.

Ver sus

1. Jnion of Indie tbrough General Manager, N. Kly Rrail-
way Board Barosa House. New Delhi

2 Chief Hersonnel Offiger, N. Rly Baroda House, New ;
Delhi.

P pDivisional Ruilwey Mane.er, Northern Reilway,
Nawab Yusuf Road, A llaheb-c.

. senior Divisional Commercial Superintendent
L. RlyJ Navao Yusuf Road, Allehabad.

-.. Respondents

|

18. Original Agplicsticnjno., 873 of 1993 b
|

l

! g santosh Kumar Dvived, s/o Late Sri R.M. Dwivedi
i/o Vill & Post Sindithora, District mirzapuf

2. Randhir singh, S/o S{N. singh, r/o vill sultanpur,
P.O. Makhmep ur Disf§t. iau.

< F virendra $ingh, s/osgi Ss. singh , r/o vill Rampur
post RempurDhameve itt., Allehsbad.

4, Jitendra Bshadur sirlh, s/o sri A.Singh, r/
vil !

S, Ran Viljeil singh, s/4]|B.%. Singh, r/o vill g} post
Aempur Dhamsva, Bistt Allahabad.

6. Vinay Ku.ar singh,s/3 sii i‘ehesh singh a/a P2 Years
r/o vill ¢ post Remgbr, Dhamava, Distt. Alllahabad.

o] |

1 and Fost Rampun|Dhaemeve, Bistt. Allshagpad. |
|

|

7 Bocha |singh, s/o sii|R. Bahadur, r/o vill ghadpur,

Qn\( i ib

TR T A T RO ey

s o [ S
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8, nam Kripal singh s/o sri A . |singh,~Réo Vill ssghimapu,
post Bhitaure, Distt. Fatehpur.

9. Kunwar Rajendra singh, S/c szi J.B. Singh, #/0
Badi liadari, Fost Siswan, Distt. Allshabad,

10, Raghvendra Pratap singh, S/o Sri V.Singh rfo vill
Churiyani, posi churiyeni Distt. Fatehpur.

\

b
1le S.C. Mishra, S/o R.S. Mishray r/o vill Jathi Post
Mahidcinpur, Distt. Allehabad.

12, Hardwsr, S/o Rém Singh, r/c vill end Post Ksunié
Distti. Azamgarh.

13. Ajai Kumer Srivastave, S/o sri (Late) sSaheb Lal
srivastave, r/o Vill & post $indthora, Bitt.
Mirxa;. ur. .

14. anant rathak, s/o S.N. Pathak, r/o B=-24 G.T.E.
Karelli Allahsbad.

15, Kunwar surendra singh, s/o JiB. Singh r/o Vill
Beli Madari, post Siswan, Distt Allahabad.

16, Ramesh singh, sf/o M. Singh, r/o vill and post Rampur |
Dhamava, Distt A .lahaebad. i

17. ' S.K. Gupta, S5/0 K.L. Gupta, §/0 4 HB/107 GEnga "agar
Colony Varanasi. ' '

18, Hishamuddin, S/o sri Saheuddin, r/o 537-A Shanshyam
Magar Colony Allahubad.

«e s Applicamts |

Versus

le Jnion of India, through seneral Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.

2, Chief rersornmel Ofticer, Northern Reilway, Basroda
Youse, New Delhi,

de Divisicnal Railway ifen.ger, Northern Hrailwey,
Nawab Yusuf Road, Allshasbad.

4, Senior Divisional Commercial Superintendent,
Noeghern Railway Allahcbad.,

. +» Respondents

\ .

R |

T SRS




Se

)

Originel A pplicetion ng.

ilahesbh Kumar, S/o sri H

Furana Baihrasna, Allahdabac,

Versus

-

779 of 1993
lal,

e+ Applicants

The wnion of 1Indie th

northern Railway, Bsrode

The Divisional Railway A
Allahebad.

The Senidr Divisionagl (
Northern Reilway Allang

The seniar Divisional H
Allahagbad.

The Seniar Divisional A

Criginel |Applcation no|
samarnath singh s/o sal
Om prekasn Sharma, S/o

@fa r/o vill parshuramg
Mugalsarai, Bistt Muga

Versus

Union of India, through
Railway Board, Baroda H

Chief Personnel Officel
N. Delhi}

Divisional icilway Mana

Senior Divisional Comme
Allahabad.

Original Application np

Ramesh Chandre, S/o Sri
Umarganj| P.$. Raipur, [
Jaunpur.

anager, Northern Ralilway

Dad.

brsonal Officer, N. Riy
ccounts Officer, N. Rly

Respondents

746 of 1993

ik Ram &/o vill Kureh-Khurd,
P.0. Nugalsarai Distt NMugalserai.

ur (sikatia) p.O.
lasria,

o0 /\ppliCantS

General Manager N. Rlj
ouse. ew Delhi

, No Rly Barode House

ger N. Rly Allshabad.

rcial Superintendent, N. Rly

e +o Respondent

i

. 530 of 1993

R. Charag,r/o vill
ehsi Machlishahr, Dist

\

g
W
s
at
37
D
)
o |
o
H
o
’-l
:
2
(o]
o)
r

bmmercial Superintendent

late Sri puttoo Lal Sharme

r/c New Lasker Line,

Allahal

R T



A4.

S,

9‘0

10,

le

0.
1.

RG]

W N

satya prakash, s/o Adhya, a/e 30 yrs r/> vill
Rempur Sawei, P.O. Re jupur, Tehsil mMeghlishahr
Distt. Jaunpul.

Jemuna Fraséd, s/o srinath r/o Gopalpur, p.c. Rempur
Tehsil patii, Distt pratapgarh. 1

gri Ram Singh s/o sri Murali, a/a\29 yrs r/o
vill Behdgul Khurd, P.C. surfen Misirp ur@ = ———
Teheil patii Distt. pratapgarh. o
Uma Shanker, $/o sri Chote L5l r/p vill Banbirpur
P.O. Raipur, Tehsil Machlishehr Distt Jaunpur.

Laxman Singh, S/o sti yuralil, r/o will Behdaul '
Khurd, p.©. Surwan misirpur, Tehsil patti ‘
pistt Pragpgarh.

Gir je Shankar, s/o sri Chhule Lzl A /a 31 yrs
r/c vill Vanbirpur, P.O. Raipur, Tehsil machlishahr |
Distt. Jaunpur. -

Rajendra Frasad, g/o sri Ram Lal, r/cUmarganj
p.0. Raipur, Tehsil Machlishahr, pistt Jaunpur.

anrit Lal, $/o sSri nath rgo villumarganj p.0.
Raipur, Tebsil pmachlishahr District Jeunpur.

Hira “al, Spo Sri Ram Nath, r/o vill Umarganj, P.O.
Raipur, Tehsil Machlishahr, Distt. Jaunpuf.
1 s
... Applicanss

Versus '

Union of Indisé through General Mandgel, Northern
Rai lway Hailway poard, Barods House, New Delhi.

chief personnel of ficer, Northern Rai lway, Rarods
House, Mew Delhi.

pivigdonal Railway ManageT, N. Rly Nawab Yusuf
raod Allzhavcd. :

Seni °r Divisional Commercilal superintendent, N<.R1ly
Allzhabed.

... Respondents

Criginal Application no. £79 of 1993

shiv Shenker, s/o Ram Lakhan, r/o vill Behdaul Khurd
Tost Gaura Distt. praspgarh

uari shanker, S/o sri Chottey Lal, r/o will Bamvirpur
post Rempur, Distt Jeunpul.

pam Bahadur, s/o sr- Moham lel, rfo Puranhi Berdaehi
Bazar, Post mukundasagani, Tehsil patti, Distt.

pratapoarh, \
o s




4,

10,

4,

29.
1.

// 13

Ram As
Misirpur, Post Suvens

Vibhe Shanker, S/o0 srI
Eanveerpur, POst Romp

ewan, S/o0 sri
ai Bika, Dist

Rem Khe
rost Se

adur, S/c sri
agrei, Post

Rem De
pue Kha

Ramshenker, S/o0 sri C

post Hampur Distt, -@n

Lalji, bBpo sri Mataph
Madhupur, Bistt. Jeun

Shesh Nath, s/o sri M
Silaudhi, Distt. Frat

Vers us

Jnicn of India throug

Board

erosnnal Offic¢
New Delhi,

Chief
Hous e,

Divisignal Reilway, M
Allahabad.

Divisional Com
n Railway A 1

Senior
Northe

Originel Apclicaticn
singh, S/o sri
Colony Qr. nojd
i :

Kis hen
J:oyard
varane

s/o sri Ramjll
post Mugalsael

Ramesh
sibtia
As hak

Sibtie
Di st

umar Fandey, B
» FParshurampp
V:renasi,

Prem Kumar Srivastave,
Mo, 128-K Mugelsarej Di

r/o Loco Colony Gr.
varénajsi.

Dilip Kumsr Sinha, sif
R/o Hanrur Colony GI.
Varangsi,

ey, S/o sri Ra

ALA

r

L]

pte Saran , t/p vilti &
~garh,

mercial Superintendent
Pahabad.

ai

(©)

//

Ghottey Lal rfo vill
Kandhai. r/o vill Sawal
Rem Abhilash, r/p vill

vnasa, Distt. Pratapgs

ottey Lal, r/o Banveer
n;

r, »/o vill Meerpur, p
bur .

pr, Northern Rail@ay, q

anager, Northern Rallway

no
Ram Nagina sinzh r/o
702-C, Mugalsarai, Dig

r/o vill & P.O..Farshy

/o sri Balmiky Fandey ]
r, P.O. Mugalsarai, Al

no. 694-A

Adhar, r/o village Sukhen

S
’ !

Tehsil patti. Ditt Pfatapgarh.

Distt Jaunpur.

Jaunpur.

ie]

UL,

Ap licent

1

-~

L

. 416 of 1993

, Distt. varenasi,

stt

sri Deep Nzrein lal},
Jjugalsarai,

\ <+ Applicants

pur,
ost

post

h General Jianager, N. Hly Reilwe)
afoda House, New Delhi.

arode

Respcndents

sttt
aramp un

r/o

i Naaar

| Rampun




l.

2,
3.

o i

versus

Jnion of India through General Manager, N. RIly

Railway Board, Barcde House, New D-lhi.

Chief Personnel Officer; Northern Railwey, Barode

House, New Delhi. :
I

Divisional Railway Manauer, lorthern Railway

Allshanad,

gerior Divisional Commercial Superintendent, Nerthern
Reilway, Nawab Yusuf Road, Allshebad.

.+« hespondents

Criginal Applicsetion no. 1006 of 1992
santosh Kumar s/o sri B.G. Shaerme, r/o 1486-A Loco
coclony Aligarh.

ee ¢ Applicalit

I,
Vers us /~

Union of India through the lenersl Maniger, N. Rly
Baroda House, New Delhi.

'Divisional Railway Manager, N. Rly Allahabad.

gerior Divisionel Commercial Superintendemt, N. RLy
Allahabad.

«s+ Respondents

original A pplication no, 1303/92

sushil Kumar Pandey, S/c¢ Ftuk.N. Pandey, i#i/o
60 Bhendari sttiorn Rd. Jeunpur,

smt. Jyoti Saxena, W/o sri K. Sexena, 99/303, Ssisaudu

Badha Ghauraha, Konpur.
ol L ARP -LJ. o :n'tS .
Versus
"jnion of India through General Manager, Ne Rly
Baroda House, New Dcihi.

The Divisional Railway Meneher, Northern Railwey

N f E-bs

R ———————




1.

3.

2&
3

Allehabs

The 'Send
DRM Offi

Original

Ilndu pPr4
94/1A Ga
Smt. Mad
62. Bharn

Uinion of
Borada H

Divisional Railway Men

Senior Divisional Comm

Office ,

Original

Kripa Shenkar, s/o sri

F.O. Ram

Jmes h Chendra, s/o sri
P.O. Bhemni Hiter,(Dis

Jnion of
Baroda H

Divisiongl Railway }ian
5. Divid
DRV Office Allshaba«.

d.

or Divisional |
ce: Allahabad,

Application n
bha pander, u/

hurt

1S~ LT84
‘J\‘J_‘q k/

dari Staﬁon QG

Vers us

india through
ouse, New Delh

Allehaebad.

Applicetion n

Nagar, Distt.

\VVersus

indie through
ouse, New Delq

/s

lle Bazaer Tilhergenj. Allahabac,

Commerciel Supdt. N. Rly

L

Respondent

5. 1715/92
© sri B.N. Pandey, r/o
b Sri O.P Mishra, r/o

ad, Jaunpur,

oo Applicant

General Menager, N, Rl
L o

¢ger, N. Kly A llshebad

¢rciel supdt. N. Rly DR

«.+s Respondent
¢, 133/93

V. Nabh, Vill rata-ka-
Allahabed

S. Prasad, Rfo Vill Ti
tt. Allahavead,

oo Applicents

General Manager N. Rly
i .

dger, N. Rly, Allahebad

»ional Commercilal Superintendent, N.

\\ «++ Respondents

b ura

kari

31y




TR

vk

26, Original Ap:lication no. 514/93

1. sri Krishna hend Pathak, s/o sri T. Pathak, E/o
vill. Aameon, P.O. gahibganj, Distt. Varanasi

ol ehbit De, *8/0 $5.Ke¢ De, r/o Uma Kutir, stetion

Road, Jeunpur.

. s
L .. Applicant ]
Versus
1. Jrion of Indie through senerall Manager N. RI1y
naroda House, New Delhi.,
p. 8 pDivisional Railway Manegel, Ne. Rly, allahebac.
% sr. Divisicnal superintendent commercieal N. R1ly
DRIA Office, Allahabad.
<+« RespoONdeNnts
5%. COriginel applicaion no. 777/98
5% satya prakash Mishra, s/o sri R.S. wishra, R/o
Af3, 176 Krishna Nagar, Keedoen], Allahabads !

App 135 cunk -

Versus

1o Jnion Of India through General [lanager, N. Rly
Baroda House New Delhi.

2 The Divisional Reilway Manager, N. Rly A llehabad.

34 gr.Divicional Commercial soperintendent , N. Rly
DRM Office Allahabad.
< e Rres,..oncents
2%. Ol‘igir“-al /A r‘)plj_g(_,ix;:[] nc., ,&]/93

o sheehi Kumar tishre, S/o R.As Mishrs, r/o Vill

Ghatwa ; 0st Kerchana, FP.o. V.archana, Distt Allatiebad. |

Fresent Address 134- Tule KHef Bagh A llehabad.

gt Ra endra Prasad Mihsra, s/o Bri .D.P. Mishgka
vill Kasidahan, Post Netheipur , pistt. varanasi
e Ancop singh, g/0 Sti SP. Sipahy R/o vill., and P.U.

Hem **cgar Bhojpur, P.S. Antop, Distt. pretepgarh.

s 0. r\F’[)l: C&LS

L 1)

Versus ﬁgga_ ) LB

|
;
{
i




a4
Union of 1ndia through General !Maneqer, No .Kily
Barcda House, New Delhi.
nivisicnal Railway hmﬁnager, N. Rly allahabad.

Senior Divisinal Commercial Superintendent N4
Al ld habdd .

Senior pDivisional personnal Officer, tiorthempn
Railway Allanhabead,
Divisional Accgunts Officer N. Rly
2l

genior
Allahab

ot

respcndent

28.

20.

1.

Origina

1 Application

no. 1028/93

Rajes

Vers us
Jnion of Indis throul§h General ienager N. Ly
Baroda House, N. pelbhi. ;
pivisional Railway lgneger, N. Kly allahcbade.
Senior Divisional Cinnercial Manager, N. Riy
DRNX. L)‘f‘flCe Allchab

Original applicatio

shiv

MNawap

Jnion of India thro
Baroda House. New

pDivisional Reilway

Senior Divisional (]

Alla

h

prakash Dubey,

A

habad.

Kumar Tripethil,

R/0-354/7/1, Jayantip

i

ura (Kakraha) P.O. Fatehpur, Distt. Il

VersLs

ugh General Nsnager Ne.
e lhi,

Manager, N. Rly Al lahd

s/o sri R. Tripathi

App licaent

F.

o v 0

no. 1243/93

*S:

Applican

omnercial Menager, N. Rly

\\ ... Respond

Ueh

ur, Dhumapgang Allshgsbad.

Respondents

s/o S.D. Dwivedi, r/o Vill.
gl

(-t-

aly

sbad. \

cnts




’ |
|

3@. Originel Applicetion no. 1362/92

-

l. Pawan Kumar Pandey, S/o Sri S.$. Fandey, R/o 161/5
A, Azad Nagar, South Malaka, Allehabad.

2. Arun Kumer Singh, S/o Late Sri Ramkant singh, R/o
Vill./pP.O. Keju, Allahsebad,

{.. Applicant

Versus

14 Union of India through General ilanager N. Rly
Barode House. New Pelhi.

24 Divisional Railway )Menzger, N. Rly Allehabad,

8, Ssr., .Divisional Ccmmercisl, Superintendent N. Rly
A llahabad.

».o Respondents

3. Oriéinal Application no, 1511/92

Suresh Kums r Srivaes&ava, S/o sri R.K.L. Srivestava g;
r/o 36A/60, Judhwal, Tilharganj Allahabad. e !

«+o Applicant

Vers us

1 The Unior of India through General Mandage ,

‘ Baroda House. New Delhi. « Rby

N
°

Divisional Railwey lNenager, N. Rly Alle p¢ psc.

)

. Sr% Divisional @ommercial Supdt. N. Rly 7 ynw Ooffice i
AlFahabd, ;

-+« €S JC ndents

33. Original application nc., 1609792

14 sharda Babu, S/0 Ghussit Lal, R/o ) g5. nakhes Konae
Al lehabag. i ; g

Pt REeT Ahmagl Ble g8 iabron At 4., iajlol - ShalERR e BRS

‘a0 prllCont

| Versus \\
| | Qe

L - 19



i
|
AN e A/
L Union of 1ndia though General Manager M. Rly
Allahabad.
|
2. Divisional Railway Mandger, N. kly Allshabad. |
3. Sr, Divisional Ccmmerc#al supdt. N. Rly A llahabad.
v .+« Respondents |

33. Criginal|application nfl, 1628/92 |

l. Vijei Kumar Sinha, s/ollsri D.N. Lel, r/o Hapag
Coleny Cr. no. 694-A lilghalsarei.

v sunil Kumer Sinha, s/ollszi v.N. Lal, R/o Qr. |no.
603=-B Hapur Colony Mugdlsarai.

Je Narayan Dutt Dubey, S/0 Late sri K.D, Dubey, %/0
i 131-3H, First Avenue, Reilway Colony, smith Road
Allanabad.

- e G e+ Applicents

Versus
1. Union of |Indig, through Generael Manager, N. Rly
Barcde House. New De<lhi.

2 Chief Commerciel Superfintendernt, N. Rly Baroda House |
New Delhi, ' '

34 Divisionsl Railvey Raemdnger, N. Rly Allehabedi

4, Sr. Divisional Coamercflal Supdt. N. Rly Allchebed.

« + o« Respcndents

38. Original|applicction ng. 1663/92

1. Mithlesh| Kumar Mishre,|ls/o sri H,R. Mishra
r/p 41-C| Baghambari Roj@d, Tilek Negar, Alliahsbad.

2. Sharad Dhyani, S/o Latf sri G.P. Dhayeni, r/o
c/o G.P.| Dhayani, Praydg Sengit semiti, 12=C $amla
Nehru Road, Allshabad.

2 Ramji Verma, S/o sri H||N. Verma r/o House no}
173/B Raklwey Colony né. 1 Subedarganj, Allshgbac.

LY ,.ppli CarlLS

\
R &b




il

2,

3.

3¥.

union of India through General Manacer, N

R A

Versus

Rly
paroda H-use, New Delhi.

Chief Commevcial superintendent, N. Rly Barode
uguse New Belhi,

pivisional Railwey Manegei N. Rly allahsbady

gr. Divisional Conmerciel Supdt, N. Rly Alluhabad:'

~espondenis.

Original application no. 1713/22

vinod Kumor §/o sri R.Y. Ram, r/o C 757, GTB Nagar
Kereli Allchabad.

virendra Kumar, S/0 Sri. ReS. Ram n/o 23/B/76/C/
1003, Allepur, Allehabad. _

q.F. Srives®ava

sanjay Kumer Srivastseve, s/o s5ii
llshabac.

r/o 143B/5As Chekia, P.O. GIB Nagar, A

: ) \.. Applicants.
' S

Vers us

Jni>n of indie thrbugh senerall Manager, N. aly
Néw Delhi,
N. Rly Allahebad.

The Divisional Reilway lMendged,

sp. Bivisicnal Comml. supdt. Northern Railway

Ay Office Allehebied.
Resvondants‘

o s 0

Orioginal A pplicetion no. 1821/92

fo sri Hridayé|Nerein south of Janta
Distt. Patna, Fresent Address.,
llahcebed.

sudhir Kuner /S
Road, New YarI,
101 anend Bagh 0ld Baiharsnd A

oo o Appiicany

\

L3

Vers us '}v
Ve i




[ % 1

ie Jnion cf |I1ndia through [Gneral lianéger, N. Rly
o~ Rarode House. New De lhi}
26 pivisional Railway Mangpel, N.Rly Allshsbed.
3 sr. Divisionasl commercill Supdt.i. nly Allehabad.
4. sr., Divisiocnal persorngdl Officer N. Rly Allahabad. ‘ f
by O _Sr. pivisional Accountfl Officer, N. nly Allahgbed. |

Kespondents

* v

38, Original applicztion nb. 1822/92

e Arun Kumar, S/o Sri GdF- srivestava, r/o 101,
Oic Baiharana Allehabag ;
B A‘pplicaﬂ‘t i
!
P : Vers us .
] S Wiohe 24 |5
1 Jnion of Indis throughl the General Menacer, N. Rly 22
( Barode House., Allehagad. !
i : 5, pivisional Railwey iighageT, N. Rly allshabadl '
3,. Sr. Dvijsiopal GCommercial Supdt. N. Ely. Hllahabad.v.%
4, se. Divisional persorihal Officer, N. aly Alllhabed. i
:
5, sr. Divisional Account- Officer, N. Rly Allshebad. !

Respondentis

39. @%iginal Applicaton fo. 1825/92

1. virendra Prctap $ingh, s/o R. Singh, R/o urehan,
post Shikargani, Disft. Varanasi.

2, virendre Bahadur sinfh, 3/0 S1i R.BE. singh,|R/0
vill prempur, Post dhakie, Distt. varanasi.

3. ohan prasad, S$/o srtd lalji, R/o Vvill nmurahen, rosi
Shikeroanj, Bistt. yérenasi.

4, Brij Hej Yadev, S/0[$T1 BeR. Yadav, R/o Vvill ;
Murahdn, Fost ghikegbani, Distt. Veranasis |

5, Krishne Morari, singp, s/o sri R. Murat, r/o &
vill Mura han, post|phikargenj, Bistt. Vardnasi.

6. Surengra |i I h, s/o sri R.B. singh, R/o Vil

Prem

stap Sin1
urpost chakia,

Distt.

Varanasi

LT
Qe g




88 22 A

Vers us

Union of 1ndia through General ianager, N. Rily

1l
Baroda House New Delhi.
i y Chief Commercial Superintendent, k. Rly Haroda
‘ House New Delhi.
| :
; i [ nivisional Railwey Manager, NJ Rly Allahebad. 0
| i}
| 4. sr. Divisioral GCommercial superintendent ,
i N. Rly, Allehabad.
|
| ... Responoents
|
|
| 40. Originsl Applicstion no. 1231/92
i Alok Kumar,sinha, c/o sri S.H. sirha, r/o 233,
f““*old Bairehana, Allshabad.
2is _Ajai srivestave, S/o sri Um prekesh, r/o 86/51
s } = izKaiesDbanda Bhawapur, Hizmatgang, A ilahabead. "
| x: » AP prlicaﬁts i
E|
§ \
i )
i r

VersJs

‘ A union of India through:eneral Maneéger, N. B1ly
Baroda House, New D¢ lhi,
1

b8 Divisional Railway Maneger, Ne Rly allahebed.
8, sr. Divisional Commercial Supdt. N. Rly A llahabad.

Responde nts

VG

44. Original Application no. 333/92

~“/0 sri B.P Verma, r/fo 254 Ghes ki

1. Shwetank Verma,
satti, Khuidabad. Allahabad.
es | Applicegt
| Versus
‘ 1 Union of 1nida through General Manager N.#hly
naroda House, New Delhi,
g General Maeneger, N. Rly, Rai lway Bhawsn (Baroda

louse), New Delhi,

e | 'AY 5




® Fhiies

i 3. Cchief Commercial supdt. N. Rly, Rail Bhawan,
s.’ - ¥y % a9 .
: Beroda House, New Deghi,

4, Divisional Reilway Ména.er, N, Rly, DRM Cffice
Allchabad. ;

Sr. Divisionel Commeflcial Supdt. N. rly, Allahabad,

o

9 : . ... nespondents
49, Criginal Apclication|ho. 643/94

. shiv Dayal randey, ¢flo Late Sri Pt. Krishan |Pandey
r/o Blgeck no.27/10, Habour Colony, Naini Allahabad.

sos HAppliceng

Versus
‘ : l., _.The Union of Inida tHroigh General )anager,|N. &ly |
e . Barods House, New Delhi. i 5
= 2. Divisional Rai 1wa‘y‘?‘;} nager, N. nly, ~llehabad.
; 3. Sréfﬁg;igzonél Commeiéialﬁ;anaggr, N. Rly A%lahébad;
“b ; ... Kepsondents

43, Original Applicction|ino. 61/94

i Santosh Kumsr Sinha,|ls/o L.J. Sinha, afa 32|Yrs.
r/o Vill Kanharpur, B.J. Khardan, Distt. Varanasi.

«s» Applicang

Versus

| Union ¢f l1ndia throufh Zesneral jienager, N. Rly,
1o}

L)

Baroda|House, New Delihi.

2. Chief Commercial supflt. N. Rly Beroda House
New Dehki,

v Divisionael Railway MEnager, N. Rly, Allashacdd.

4. Sr. Divisional Commefcial Supdt. DRM Office

‘ Allehabad,

«es Respondents

\ ;
D

SR D PR s e il



i

/1 24 /] - @

4% riginal Application ne, 394/93 i

y) 1B anand Singh, $/o Sri S.L. Singh, r/o 524=4, Traffic
Colony 4llshabed.

. Raj Kumer Singh, $/b Sri M. Dayel singh, r/o b=
M.G. Merg, Allahabad.

3. B3l prakasi¥ gingh, S/o Sri V..9. gingh, T/0 #° M
lérg, Allahecbad. './

4. gantosh Kumer Singh, s/o sri M.D. Sinah, r/@ 5= 1.G.
Marg Alkhaad,

2. S.K. singh, s/o N.B. singh, rfo 13/3 Kerela Bag
Colony, Alléhabad.

6. Umesh Fratep Singh, S/c Sri KgP. Singh, Re etd.
Principal P.B. Inter College, pratcpo :The

sunil Kumar Singh, S/o sri J.B. singh, r/o Will.
Gujaria, rost yrayadeeh, Distit. Pratayaa:h.

8, __.anil Kunaer sinch, sfo sri R.P. Singh, r/o VE1ll,
_=Gujaria, Post Jrayddekha, u¢stt..Prataugdrh.r

i
X
I

: 2,,-<Chaﬁdan Adhikari, S/b sl h hv-Aﬂhakarl’ f73 =
= ==69b=p, Loco Colony Allahsbsde =
Late ‘
10. suril Kumar Barua, §/o sri/J.C. Berus, r/o 89 R.N.
Nagar Allzhabad. "

All. Hajai Kumar Srivastavse, S/o sri R.B.L. sriwvcstava,
r/o 152 Balua Ghat, Allshabad.

12. Mukesh Kumer Srivastava, S/o |sri #.S. DLlVdStch,
’ R/o 123 Matiyare Road, Allahaba-

eos Applicalits.

veisSus

8 lecn of indie, thrcugh General Man«aoer, N+ Rly
nai lwey Boad, Eerodsa House. New Delhi.

8 Chief pezsonnal Officer, N. Rly Bereday HOdse,
New Ddhi.

3e

39 Divisicnal Railway lenccer, N. Rly Allehabad.

4, Sri. Divisional Commercial Supdt., N. Hly
A llahakad.

.s. nesponcenits

4%. Original Application no, 633/92
'L.  Ramji, S/o Late sri LalaRam, r/o 614/i Telisrgani,

Allahebad,
\ LI Apl’) li Ca nt

Qxé\/ sl 5




/1 251/

Versus

Jnion of] India, throuqh General naneger, N. Hly
Reroda House, Mew Delhi.

=

The Divisional Railway] Meneager, N. ]y, allatjabeac.
: ’ ’

Sr..Divisional GCommerc¢ial Supdi.'N. nly Allehabead.

sy RaSpondcnt%

4€. original Applicetion no. 706/92

Dipek Kumar Singh, ¢ sri (Lete) B. sinagn, r/o
1B/8A |Bhanghembri adbd, allepur, allahabad.

(V4

Akhter Naim Siddique, g/o sri N.l. sidoique, r/o
174 New Mehdori Colony, Allehgbec. ,

rohd. Keleem, 3/0 sri amir Uddin, r/oc vill patulki,
p.0O. Kanehti Distt. Allahabad. ‘

4

Dilip Bumar, s/o Sri A.P. grivastave, R/o 9 Elgin
Road, Civil Lines, alllehabad.

Km. Sheshi sriwastevd, p/o Sri L.N. grivasteva,
r/o 347, L1G Govindpur Colony, Allahacac.

S

suresh Pratap Singh, s/o Sri Rem Nesh singhi r/o
vill Chand Kemaniyé, F.O. Khutj F.S. Khera, Bistt,
Allehagbad.

o0 @ Applicah"l,

Versus

1. Unicn |of 1ncie throlgh Secetory, pailwey Boerd,
Rafi Merqg, New Delh

§

.
{

2. Generel lianager, N. Kly Reilway Bnawan, ( Barode
House) “‘ew Delhi .

|
. N. Rly Rai iway Bhawgn
larad.

£ Chief Commercisl su
(3arode House) Alla

2

4, Divisional Reilway [fanagel, N. Rly, Allahsbad. ;

O sr. Divisioneal Commérciel Supdt. N. kly, DEM
Office, Allahabad.

‘ ... iespondents

4%, cCriginal Applicatifih ro. 643/ 92




e

l.

i,

& 26 Y/

Ran Murtep, S/o Mewa iel, r/o| 71 A Dale Allapur,

S

Vers us

nicn of lndise tkrough Generall !'ansger, N. Kkly
Parocda House, MNew Delhi.

Divisional Railwey !Maneger, Nl hly Allehacd@.

senior Divisional Commerciel Supdt. N. Rly Allshaba i,

.. ReSpoONdents

Original A pplication no. 731/92

Réi Kumar M¥ishra, s/o sri K.K. lishra, r/p
26/10, shiv Kuiti, Krigel Bhawan, Allehsbed.

Frenk ..ichard !ienesse, S/o SHi !M.R. Menessey
S4/37, Old lumfordgenj, Alldhabad,

; - ees AP licani®

Versus

Jnion of Indie, th rough General [enscer, N, Rly
Rail Shawan, Rarocde. House, New Delhi.

pivisional Railway lMeneger, N. Rly DRM Office,
All . nabed.

Senicr Divisiocnal Commercial |Supdt., DRM Office,
Nawab Yusuf Road, Allcheibac.
§ . o« Responddants

Criginal A pplicstion no., 736/92

Frakash Chendre, rangey, S/o |M.D. Pandey,rfic
Vill & Past Dubawal, Distt. Allahabkad.

e oo Applicang

Versus

Union of indie, throu;h secretary, RailwayRoard
New De lhi.

ieneral ianager, N. nly Reilwey Bhawan (Baroda
House) lew lelhi, \\

L

b\ - R7

&

it R =

’




VAl T

e 1 ; : : : ¢
3 Chief Commercisl supdt. M. -RlyReilway Boarg,
New Delri.
4, Divigional Railway [§ianecer, NO. Rly DRu Offfice
Allcf hc L)g’d,
& cx. Divisional Comffercial Supdt. N. Rly, DIRM.

Aklleqabad.

... Respondents

&p. Criginal applicatifén no. 380/ 92

: O Gulalp 7em, S/o Ranjjcawr, r/o vill. senepur, <8
: 7.C. Sengpur, Distt. Jeun.uz, ‘
¥ v

e - ADpiigant,

Ve rsus

ik ynion of Indie thipuash seneral jianager, N. -ily
Bardda House. iew|Pelhi.

2e pivisiconel Railway| Manegel, N. “ly, Allohabad.
O sz, |Divisional Colferciel supdt. N. Rly, |DRM

Uffice, Allchapad}

.+ liespongents

4¢. criginel applicetion no. 961/92

le Durgesh ;.eni lishpga, s/o sri C.F. “ishra, R/o
433-L Kydganj, Allahabac.

2 Fermeshwar Prasad|Trivedi, sf/o Sri R.K. Friveci
r/o 116-4 Banhadufgenj, Tnhakur Din K& Hsftha,
Disftt. A llahehad.

& ohdnra Prasad Milghrs, s/c sri K.F. Mishra, r/o]|
577-A MNai Pasti, [feta Nagar, Distt. Allahabad,

.o+ Applident.
Versus
e Union of India tHkouah Gereral Maneger N. Kly

Baroda House, lew Delhi.

1

45 Ch%ef Gommercial |Bupdt.,N. Rly Berods Hjuse, Ne
Delhi,

< Divisionel hailwgyrkanager, N, Rly allahabead.

4, Senior Divisionsl Commercial Supdt. LRV Cffice,

.
[40)
=y

e ey pOﬁdG‘nts |

N.|Bly Allahabad '\
%QN» . e

2

1 - e e S ey oo e '



i 2% | B

8Q, Originel Application no, 267/92 »
s I Dinesh Frased Fendey, S/c¢ Sri K.N. Fandey, I/o

vill. Belwan, P.O. pahera, Digtt. ilirzepur,

ons I APOYI GO

T
Versus
le Union of India through General lianager N. Rly
hNew Delhi,
L Divisional Reilwey li@nauser, No. Rly allahabad.
B, sr, Divisienal Comnmercial Supdt. N. Rly Allehabed.

ees Responcents

“%2. Criginal Application no. 1203/92

le Krishna Lak 5/o Sri G. sohed, r/o 12/14 ¥.@. Merg,
GeG.1.C. Conp cund, Allchabad.

!
2 irahendra singh s/o sri U. singh, r/o 2/85, Rame Nand
i.agar, uatiyara Road, Allspui, Alleshabad.
3 Heri Shanker singh, S/o sri iam Auter singh, rfo

2/45, Rame Nand i.agar, iiaetiydra Road, Allahebad,

4., Tej Lahadur Ram, S/o sri Cal singer Rem, R/o
87=-~/2-C, Baghambari Rcad, allepur, Allshébad.
|
S Yogendra Nath,s/o sri Dudh Nath, r/o 535, Colonel Gun
;-\l lahe bad.

e o o ApllCo\nis.

‘v"er S JS

10 Jnion of lndia through Generél lanager, N. Rly
Beroda House, Mew Delhi. i
- Divisinal Railway Maraser, Nprthern Reilway,
Al]uaa bad.
iz i sr, Divisicnal Commercial Supdt., N. Rly 4llshebad.

sl RESCONTERTS

.- 29



® 1129 A/

54,  origingl Application no. 1207/92

s guresh Chandre suptdy B/c STi Reja Rem Guple,
r/o 21/3, New Hewad #li Lding, Leader Road ,
sllahgbzad.

o,  perth¢ sarthi pobdaf], s/ sri H.K. pobdar, [294, AKPer
pur, Allenebac. :

Sl = .;. ~polican ts.
Versus
2 Jnion cf jndia thr hgh sereral jana_erl, Nd RlYy,
peroda House, ie pellhi.
‘
2. pivisional Rai lwe y|pienager, M. .ly Allehabad.
3 ST. pivisionel Comfferciel supdt. N. zly Allzhabad.

4 - 1
oo L(eSpOﬁC?ﬁLS.

ch. origianel A pulicgkion no. 1345/92

l. KrishanakKant srivtﬁtava, s/o Sri (Late);xunni Lal
grivastave, r/o E@ma Nanc NeDel, Bhardws] puram
sllehabad.

2k smtl, Ushs .iand S;jvastaua,'u/o sri D.C. privastdve
r/c 520KL Kydgan Jfs Allahabad. |

3. Radesh srivastavd s/o sri Kripa Shanker /]
724 C/2, Jatiera Road, Bharadws] Purem, Allchabad.

4 Ghan Shyan Singh; s/o Sri G.R. singh, Rfo vill Larayd

npur, Post shivgarh, Distt. Allahabad. |

r/o 46, Kanche .1 Genoe Prasad, alviye N
All ahabad.

a2

\
e Brijesh Kumal Penda@y, 5/o sri Se¥o panddy, -
o
|

... Applicants

Versus
) 1o Jpion of india throagh seneral lianagerls N. Rly
naroda House, NAW Delhi.
2. mivisionel Rai lWay Lancejel, N. RlY, Allchabad.
Se sr, Divisional tommercidl sucdt. No Rlp, Al lariabad.
| \\ Vs Respondents
\
\ ‘
W
» . 20
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1.

N
Ll

(6%)
.

o,

l.

M 3R f i
Original Applicetion no. 1344/92 ; J
Vinod Kumar Srivastava, S/o Sri R.P -Srivasteva,
rfo 751, ‘uir Koad, nejapur, |Allahavad.

* o0 f'\l\)p‘llcunt

Versus

Jnion of India througn Generdl lanager, N. Rly =
Earcda Hoise, Mew Delhi,

Divisi .na: Railwey Menager, N. Kly, A ilehdbad,
Sr. Diveional Commercisl supdt., N. *'ly Ai¥ehabad.

e+ HESLONCEMS

Original Agnlicaton no, 1i23Q9/92

Jhe Imamugdin,. /o Sri S.H: |imenuddin, R/@
B e il e ; 3 I ol :
81/0, Ghanshyem'hager, Reilwsy Cclony, A ¥l chebad.

Dheerendra liath Saxena, s/c $ri Decna kath S.xena
R0 46=21=4A/7 Renen Xe Pure, | Sulem Sarei, Allahakad

cos APplicengs & |

Vers us

Jnion of india through Generdl Maneger, N, u:ly
Saroda House, New Delhi.

Divisional Railvay ;ieneger, N. iily Allehakad.

Sr. Divisionel Ccmmercial sSuperintendent, N. Rly
Allshebad.

«s «» lespondents

Original A puvlicet:on no, 1239/92

-

i 7 - L o
Prem Shamer, s/0 sri G. Shafjker, rfo 86/38 Kala
Danda, Himistgeng, Allahabady

Kemes hwir Nath sherine, $/c syi Rem 131- Nigela Nagar
Lucknow,

o o ,'1p:~;lj.CC.1!A-t.

Versus

Union of 4ndis throgh General i.anager, B, Hly,
cerode House, Allahatad.

Divisioral Railwey Menager, N. Rly, allahabad.

\'QUJ\' - . 3
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Versu
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nal Appliccti ¥

reial supdt. N, iily al}

nc. 647/92

Ka Hats, All:habad.

e oe AMpP lican

L 3

ggh General lianager, N.
¢lhi,

lanager, N. Rly,

-

¢rcial Supdt. N. bly

«e s Hesponce

~
L no. 494/99

{ Tulsi Ram r/o 25, Luk

1gn
hi,
fay Manager, N. Rly, Al

L

O

cnmercial Supdt. N.

pnniel  Officer, N, Rly,
unts Ufficer, N. Rly Al

oo o nes ~Uonde'

" no, 495/92

5/0 Sri Chandre Shekbar
Allspur, Allshabac.

\

e e Apl)llca

s/o sri S,P. sShukla, f/c |

Allehabp

Rly :

nts

.+, Respondents

nis

br Ganj,

Al lzhabad.,

lchabad,




|
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’ | _ Versus g - , iy 8

| i Yl - » .

1~ Jnion of Indie throgh the Gemheral ‘Wanegerg Ne.RLY
ferods llouse, iew Delhi,

p Divicioral Reilwey Manager, K. Rly Allehabac.
3 seniro pivisional Commerciel| Supdt. N. Rly Allehebad.

4, sr. Divisionsl personnel Officer, . Rly Allahetad.

IR

e sr, Civiedonal sccounts Offifer, H. Rly Aldahabad.
eess Responcakis

63. 0 Orijinc i Bopli catian no, S13Y/72

1 ’ ;—./ b .oy N 7
28 Frabhe sShanksar Yadav, 5/0 SIp R.F. Yadav, r/o
10 Thron hill Roed, Allahabad.
o0 AppliCéﬂt
Versus
1.  Jnicn of Irdis through Genezel snager, Na RLy

Barods House, MNew Belhi,

45 Divisional Reilway iranegzer, |No Ely Allahz3aed.

v

34 r. Divisional Commeercizl Jupdi., Ne. RlyBAliehsbed-

(3]

4, sr. pivisionsl perosnnel Cfficer, N. Rly Allahebed.

e § cr. Divisiorel Account Offi¢er, N. Rly Alllichabad.

ev o R€Sp0ﬁdent$

63. Oricinal Application no. 527/92

Ia Anil Kunar Srivastavae, s/o
I/D ul) \Ualter,)uxgborvoll

LA g |

ri V.K. §riva§iave,
lct:ebbd.,

25 P rakaeshi@honcra  pand
191/24 BE Boop Purn, A

9
1
34 Rakesh Pretap gingh, S/o sz} R«be Singh, k/o
vill & PEDE Kotwa Tehsll phlgur, Didsit Mllghabad.

5 val AR Sls | oy e i patadbds &7 - : !
jadKhare 4 s/o sri G.Pk Khere, r/o 3B-D=Ahlyapur;
cbad. 4 ‘

| !
Vers us \\

it B
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1.

le

8/ sal /1 2

Oiicinal @@@plicatior no. 477/02

LR el gl FEE HUTRIRAE RS R 5 gl ’ - X =
AL AN }\‘JAT;;‘I, J/U STl ayall Ghang, I/iv ‘*'2, soke Ji ka

Daugh, AUELSBadS

e e e ;\}»}'13 C.::“i

Vlers ue il

Jnin ci India throagh Generadl ;.eneger, I . Rly
Beroda Housc. New De lhi,

™~ 2 L~ Thin = * ¥ oo i Ly » 1 %'y b s
Davisio . cl®HRs] l\‘.c)' e Ted, T4 1Y Al lchiciudd .
Sr. Divisdenal Commercial supdt. M. Rly Ailehabad.

. (O

Sr. Divigieniel P erosnrel Ufflicer, N. Kly

’__4
CJ
(af}
o
[£8)
(@
L

)
(‘.J
'I)
nJ
Q.
-

h
S#. DivicdBnal Aecounts. Cffdlcer, N. Rly AR

..+ nesponderits

Qriginal Applicstion no. 221/63 ]
Jpqndro sinah, S/o sri 3. sinlgh, r/6é Tejpus FOS by |
Jckqlo“, P.S. Sakaddih, Dis#t. Vargrasi,

Rajesn una
Tdipur Podsg S

ingh, |s/o sri ®§.N. Singh, r/d
dhl, F«S. Sakaldih, Distti @ Vatanasi.

ses | APPlicallk

Versus
Jnion of Indis throiach Generall jlancger,
Reilwey Board, Baroda House. New Delhl

© Bly

Chief Commerciel 3updt. .. Rly Bercda Houses New Delhi

Divisicral Reilway lenajer, Nl kly Allshabde.

Si. Diveiomal Ccmmercizl Supdit. No Rly Allshaobad.

()

°o e i:x@Sr') Jl’ul"én"b

5

Original gpplication no. 220/63

ol g -
grain Prasad, 5/0 Sri|R.L. Prasad, &/o
P leth no. 1 liew iMehal, Lughklsared.

erl iarsim Prasad, s/0 sri R.S. Prasac, I/O
vill Necjldpur, pdst Cheraon, pPistt. Varanash.

\ .o sAPplicant




Jie Unioin of 1 oh Senerel jlanager, N. |Rly
Railwgy Board, Darodi House. New [elhi,

24 Chief Commercicl Supdt., N. Rly Berode Housd,

New Delhi.

W X = 3. Divisigrnal Reilway NMHphacer, N. nly, aAllshabdd.
w
6% Sr. Divisionsl Commefcisal, Supdt. Northern Raeilway,

Allshabad.

.es liespondefpis

6®.. COrigingl Applicaiicrflno. 219/93

~3 ~/ 3 ) / s Y%7 /. 1
le Ram Simgh Yadav, (G/0JJS1i R.4. Yadev, r/c Vill.
furaebharghai, Pr.O. Bubanza, Tehsil patti, Eigtt.
Pratapgarh.

2 me Shanker Yadav, S
Behdaul Xhurd, P.O.
Pratapgerh.

= —.

8.  On prakesh, s/e 3ri B, ar 11. Be
Khurd, |P.0. Gaura, THhsil Fatti. Pratapgerh}

4, Vasudey, $/0 K.N

4« Yaav, o il Kiudia=Kke=pursa
Tehsil|vechchalischald

d, Distt. Jaunpur.

s o Bpptitants

Versus
i Union of Indie throu
Railway Railway Doar

h Generel Naneger, lNorthern
, Barogs louse.

. - -

2. Chief Commercial Supdt. N. Rly, Baroda Housé. New |
Delhio

3 Divisional Railway MHna er, N. Rly Alle:abeg. :
4. Sre. Diyisional Goumelcial Supdt. N. hLly, Allahabads
et o 1_.': 3::0”(,‘@“’]13 °

7¢  Crigiapl Applicationjno. 197/93

|

: L ; i ; S : l

1« ~Chet singh, s/o $rila; Bshadur singh, r/fo fvills |
Inargapn, |[Fost Semraffa, Distt. Veranassi.

|

|

|

v Kumazr,lMishra, -H
vill Tptihara, Fost §

3 Vinod Kumgr 3ingh, s@e <.i C.3
T | =5 s 3 L A L
Vill Rbon, Fost jewmr@ch, Dist




L'.

1le

i A 3

,
/

Ghkesh chihdras Triplathi, s/of-ri S5 - Tragmndy
tfo vill. shisakpura, post Spidatudy Distis allaiie-ec.

. / S |+ fnik, 2 e oy
shyam Krishan w'l\mw, s/C 51 Vel Dwivedi,Br/9
. 9 . - 3 ’
vill. Top®, Lehkshsarah, Diztp. Allshaiad.

) Ag“/pliC()Iii.

le T e
Versus

driion. off Bndia thraough ncrol danegex, v BR1ygg
Reilway LBawan, Barodc iiousel. ..ew Do Ehd

C.ief commercicl Supdt. Bardda House, iewjelRld.
Divisional Railway icnager, . Rly KB AlighaDad.

pmerciall, Supdt. K. R,

. e+ Respondenis

Criginal application no. 163/93

ri . 5.H«d. pandey, rfoMd Gariwen

&)

prem Shanker, s/o
Tcla, allahabad.

,pw.cy Kumar, Srivestev /o szi  (Lstel Rell o1
Srivastava, r/o 16/11 I v °ohhoat1auaoh Allahsiad.
Stutem Adbiker, S/ sri N.NJ Adhdkari. /9 695-0
Lceco Colany Allshebad.

Jsgdish Presad Srivestavs, $/2 sri (~ate)l..Es
Srivestave, r/c 97/4, Karbals, Allahabad§

= - - 4 / T - -- ~ aN - - - v
nhajendra Salasvat, 5/0 S11 F.S5. Sarcesvatl, ;/O
63 Seriwan Tola, AllshslLac.

On Prakésh Srivestave, 3/0 $ri Paie J*i”3si¢va,
r/o EWS (54) Baghambari Colpny 3/3 allapul Allchebad.

AbhhileshiKumar | Srivaste s /ol grd TF.NK S'iv;:LCV‘
1, 0 54508 Shenshyam llager Iipilway Colony Bll&habtad.

~ -

AL o5 R )Ly SR 2 B ) - eGP A
\\HJ \)qu AT BT ITVCSCEV 3,y B/ © ind NeBae SEIVAS SV,

I
E DR - . 3 ~ i~ T 1 by~ ~
i/ o 7‘.'/ 1F Sarvoueye ihager, RKilzigbea.

. ~ = 17 - ~ b o |~ - s’,-\ ~ ~ - : -~
.\H;-7~r\- “J i RiBGL o< .\/';,‘\v‘~_1’ J/ < \,LJ. JAOSQ Jor 0 - 1VEc e a Sy
r/o Co/HR S:eividesa ~ajer, Rlilshsbad.

Nee Lumar Vﬂfma, o KueSe Veimo, IO

J b
22«4 lietiysra Road, Alfichebad.

Vl2rsus

pnion of India thro.igh Zenegrel Manager, Ne aly

\




Railwayl noasrd, =.rodd|iicuse, Al lew pelhio

Dy chied He rsionne l Hfider, horthern mailwey, Fareces
LHouse, [l.ew peihis
% s Divizidrial Railway Mg alss, 1i. i1y, allshabgc.
. SR ger.ior Livisional Coffrerc isl Supdls N Aly,
LN Alléhé..ud. 5

... Hespondengs

2. Oricirjal Ppplicatiolfgnos 151/93

le shee Wum.r YacaV, HC S¥i Pl Nadavy r/0 [164=A
Alopibagn Allch.abdps
2. Shallgnuzsa sanail velle, S/o Sri B.F. Verma, r/o
= s TR
301f4l-A/9E Tilsk iggar, Allahetes.

3. . Km. Rgjeshweri, n/ollsri Ram Dass, r/o 2/324A
iamanand |1.agar, All1fhaked.

' o)
<

grillKXumser Srivasligva
/ 1P7 lietira Roady A

r
L]
H W

<ejesh Kumer, sfior G

o
|
W

=.L. srivastave, rfo
a h

“~ . - - -~ I 3K
' S .5.ClLe| Srivestavd] Sucemadin, Dhanbade @
1
O awedelsh Kumer Singt s/o sri J. singh, r/o purghiya,
rost [ransdih, Distiip cellia.
o ~1 1 /an oy arde e A5
/o Anjeni Kumer grivadiavay S/C 5Ll v.N. Sriviestava,
r/ 18-A Krishan N4pai, A lahebad.

&. Karunesh Kumar, 3/$ S1i T. Lsth, r/o 545-3 Ghanshysm
iegar, Allahabad.

s/o sili rrem KuiilI, /o 16/1} lVew

O
.
| o
a
F—_J
o
53
S
e

Verglbs

L Jrnidn of india| thipugh genéral ienagerl, I rly
3arada House, lew|belhl.

2 ~hiaf personnel Offficer, iv. %ly, Beroda House,
New|Delhi.
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-
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H
£
P 3
o
o
Ly
55 9
o

§e

3% nivisionel nailwaf mala

visionzllfcomnesgicl Supdte No kly gllaraoad.

b

4, senior D




B B8 2 Q

&

Qriginal Applicatien Ne, 150 of 1993

l. Shri Dhirendrs Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

Allahsbad,
eess Applicant

Versus

l. Unien ef India threugh Genral
Manager, N, Railway Head Querters

Uffice Bareda Heuse, New Delhi,

«.es Respendents

QR D E R(RESERVED)

JUSTICE B,C. SAKSENA, V.C

This bunch ef 7% cases in all invelve almost

1dent1cal questiens ef fact and law and reliefs alse., O0.A
83 ef 1992 is being treated as the leading 0.A. The number
of days éf werking varies in each ef the 0.A and breadly

the peried ef werking ef the applicants as Velunteer Ticket

cellectors ranges between 5 te 18 days and that tea on the
allegatiens made by the applicants in the month ef January
1982,

2, The applicants alleged’that they had werked fer

the peried, indicated by them in the varieus Osrs.in the menth

of January 1982 @ ks,15/~ per day. The applicants allege
that en the basis of Railwag Board's letter dated 6.2.90
they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te
17.11.86,

S b Reliance fer the claim is based on the decisiens

eof this Tribunal as alse the P.B, in a few 0.As preferred

\
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.o
LR

by pzrsons similarly circumétanced. The applicents,

therefoie, have sought a relief for a direction to the

Lespendents to re-engage the applicaents as Velunteer
- ! 1 e 2 1 - -~ ‘: - -
Ticket Collactors or Mokile| Booking Clerks es per |[Extant
 Rutess—They have also in sbme petitions prayec that &

<

spondenis to teke the peti-

w

cirection be |issued to thellr
{icn>rs on duty end pay bagk wages from 1C.12,90 iill

the deie whaen they first pHesented thems@lves for engage-
ment, |
4o The respondents hevd 1esisted the petition| end have
filed a coungr affidavit ag also & supplemantary gounter
affidavit,

Se Ths applicanis have||filed & rejoincer effifievit.

The appiicants have admittédly not re-engaged afier ihedr
short stint ranging betweeh 5 to 18 days in the month of

Jenuary 1982, The Reilway|Bosrd's circulars deteld 6.2,90

is annexed as winexure Al|to the leading O.A and heve

also been annexed 1in XRX sbmz of the U.As. A p russl of
the said letiter shows that] in the light of the jAdgment
Gated 26.8.37 of the Ceniral Administrstive Tiibunel,
Principal Bench, New Delhi in O.A, No. 1174 of 1 24 (Neera
Mehta and urs Vs. Union ofl Indie and Ors) ancd cismissal
of the SLP No. 14613/87 ky the Hon'ble Supreme Iu;t

on 7.9.8%, |The Railway Bferd has decided ithat the ‘cut
Off' cate for being considered for abscrption in
reguler employment egains@ reguler vacancies earlier .

proviiad to be 14,8.81 willl be substituted by 17§11.86

i
o 4

aragraph 3|of the circul@dr letter is the ancher| sheat

for the claim in the presgnt U.A which reads as bnder:i-

\
B

o op40
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" In regard te Candidates engaged as Mobile

Boeking Clerks discharged censequent en

digcentinuance eof the scheme by zenal
Board's i

Railways, as a result cf/ﬁﬁﬁgbletter. dated.g
17.11.86 or any earlier instructien teo the

same effect may be Te-engaged as Mebile

Boeking Clerks as and when they appreach
the Railway Administratien in regular
emp leyment may be censidered after they
cemplete 3 years of service as Mobile

Beoking Clerks in the Same manner as in
the case of other Mebile Booking Clerks
covered under para 1, "

6. In paragraph | attentien was invited te Railway

Boardéé letter dated 21.4.82 and the 'cut eoff date!

previded therein was 14.8.81,
s,

We have heard the learned Coeunsel for the parties,

Re Shri B,B, Paul, ceunsel appearing fer the respo-

ndents raised @ preliminary ebjectien that the Q.As are

barred by time, laches and acquigonnce.

qe. The learned ceunsel urged that the applicants

have net been engaged after January 1982, He further

submitted that the Railway Beard's letter dated 6.2,1990

dees net govern the applicants whe alleged te have werked

fer a peried between 5 te 18 days as Volunteer Ticket

Collecters, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zonal Railways as a result
dated 17,11,86,

of the Board's Jletter
Their discontinuance hag taken place

B

feur

osepdl
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years earlier-and not on the basis ef the Railway Board's

said letterL

1. Tbe respondents

have alse disputed the cerrectness

ef the averLent made by the applicants abeut their having

worked fer the duratien indicated by them in each ef the 1

OAs. The applicants in |
having work%d in the year

by them during the 'Kumbh

has given obt his designa

Allahabad, Cepy ef such a

1
Annexures A+3 and A=4 te

submitted t*at Shri Ram Da

certificate}and the said
preof ef the working peri
the certificates., We, ho
necessary t+ enter inte th
of deciding the O,As. We
light ef th% claim based

Beard's cir&ular letter dsa

clear that we may net be

claim ef the applicants wil

werking, w4 may take up t

by limitstien., Admittedly,

udicial - ;
anx@ﬁmm}iai proceedings in

WL
discentinuance made in Jan

strative Tribunall wes cens

Os.as have been preferred ﬁ

% As noted hereina

apart frem the previsiens

dated 6,2,9

q is certain de

uppert ef their assertien of
11982 for @ number eof days indicated

mela' hcve been aneexed, cepy ef,

' been issued by ene Ram Das whe
: He ad
ien as/Ticket Cellecter AKM, N, Rly

certificate has been annexed as
he leading 0.A. Shri B.B., Paul

s was net competent te issue this

certificate cannet be treated as

d of the applicants indicated in
ever, feel that it would not be
is centreversy for the‘purpeses
preceed to decide the 0,A in the

n the provisions of the Railway

ted 6.2,90. Wwe, hewever, make it

derstood te have accepted the

h regard te the days ef their
‘e plea eof the 0.As being barred
noene of the applicants initiated
any ceurt te challence their
ry 1982, The €entral Admini-
Lituted in November 1985. These

the year 1992,

eve, the basis fer the!claim

f the Railway Board's letter

*lsions rendered by thi@ Bench

\
| Bty - P42
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of the Tribunal, The said O.4s age O.A. No, 722/90

Rajendra humer Srivastava Vs. Union c¢f India and Ors, C.A
No., 471/8C Mukesh Kumar Srivastava Vs. uUnion of lnd;a and
Urs, U.A. No. 648/91 Maden Mohan—Pandey V¥s. Union of‘lndia
eand Ors. No doubt, in these csses orders for re-eigagementi
of the applicants therein had been passed. un the msterial
placed in the supplementary affidevit we find subsequenily
in several other cases cecided by|this Bench of the
Iribunel, & different view was taken when il was pointed
out that the Railway Boerd's circulcr applied to !Mobile
Booking clerks and the decision in Neera Mhta's case was
in respect to Mobile Bocking Clorks. This distinction was
no ted ﬁhile allowing a few review petitions in some 0U.As '
"and in?u.A. No. 131/92 Lalji Shukla and Ors, the only ‘
direct?cn given was that the respendents mey consider’ and

analyse the cases of Mobile Bocking Clerks and find out

if anyfscheme can be framed by them laying down a parti-

&

cular ‘criteria for re-engaging them on cssual or daily g

basis. Ajainst this decision, the Railway Authorities
preferred an SLP ‘before the Hon, Surreme court and the
Hon, ?up;eme court by an order dated 7.4.94 passed the
following order :-

" Delay condonecd. The order only gives & dire-
ction to the petilioner tb find out any scheme
can ke fremed. The Union| of India
can examine the matterr and if it is
not possible to frame a scheme, record
its finding accordingly. | There is no
obligation cast by the impucned order

that the scheme should be| framed in eny

case subﬁect to the 2POVe observations the SLP

is disposed of", X
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above ebsenvat bens Rheispe
Subsequentlyi the Railway
pessibility 4f framing & s
ctiens given in Lslji Shuk
Tribunal whiéh was dlse re
came for decisien subseque

Shukla's case

12, The Railway Admin

counter affidavit have indi

decisien that ne scheme can|

|
Collecters fer abserptien an

categeory post( since this w

previsions la%d down fer Re

as centained in para 127 ef
Indian Hailwa? Establishmen
further taken the view that
en the Railwafs fer Volunte

Clerks feor the

15,

the public exchequer and wi

ir re-engagem

It Qas élso held

and will affect reservatien
16(4) of the €enstitution of

framing ef such a scheme for

worked fer & peried ef merely

public interesf as the pests
by direct recr#itment threug

1
epen for general competitien

would be depriyed ef their 1

éﬁﬂﬁé@&@ﬁﬁétﬁfi@ﬁ@ﬁ@ﬁ@@@@%@@&@@@Q
dministratien consideredx the

eme in the light ef the aire-

's case by the Bench ef this

ated in seme other 0Q.As which

te the decision in Lalji

stretion in the supplementary

ated that they have taken a

e framed fer Velunteer Ticket

d regularisatien in grew'C!

juld militet 4gsinst the statutery
ruitment ef Ticket Collectors etc

Section B of Chapter I eof the

Manual 1989 Edition, They have
No such pests er vacancies exists
r Ticket Collecters/Mobile Booking

1t en casual er daily basis,

1@t re-enxgagement will burden

Ll a1lse enlarge backdeer entry

yelicy as contained in Article
India. It wes clse held that

jthose Volunteers whe have clearly
for 5 te g days will be against

filled up by them are generally

| the Railway Recruitmeit Board

Ws at large ﬂ

and the eligible perse

gitimate rights,




1%, Admittedly, this scheme has been given up after

47.11.86 and the Railway Administratien has fer cogent reasent

indicated that it was net feasible te draw up @ schemp s

required in orders passed Wn varieus O.a.s

16, Shri B.B. Paul hes ¢lso invited @ , our attention

to certain decisions in review petitiens which were allowede

tnxxmxmgﬁa.On the basis eof an cnolegy of the decision by the
e
Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.is. While Geiddmg allewing the
review pegitiens it was neted that the decisien in Neers
Mehta's case was confined te Mobile Booking Clerks and there
is ne parity between Mobile Beeking Clerks énd Veluntegr

Ticket Collecters, The present applicents fall in the later
categery.

lé} WQuite & large number of decisions have been rendered

frem time to time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in latér decisiens
and a directien te draw Up a scheme was enly provided as in

lalji Shukla's case(Supre ), which wgs followed im many other
subseyuent decisions, The turns and twists which have ‘taken
place in the view eXpressed on the question have been referred

to show that the decisions of this Bench of the Tribunal on

, ! are
the basis of which the applicants/cﬁeiming similar benefit

being extended to them do not hold the field,

1q. Wwe may now take up for consideration the plea of
: . benefit of the ¥

the applicants that the decisions in some U.As in favour of

similarly situated persons may be extended to the applicants,

Oy

It is now fairly well settled that ithe judcment of the Tribunal

\ /N




{bf that metter of any co
cause of gction, It is

concerned or their inact

grilevance

be considered for purpos

petition i

21 of the Administrative

13, As f.as noted by 4

Administreative Tribunal

238 ATC PGe

tion and (rs. Vs, Union
law hes been clearly aff

Supreme court in 'Bhocp

(L

\O)
O

tion o

(p]
(4]

qu
de lay has

re jected of

case an order adverse to

14.10.86.

2) 21AIC page 675.

(X
.
(4

s barrecd by td

f delay was re
nct been satis

n the ground o

A decision on

o

and the cause «

]

£
f

m

.h
lon which give rise to 1
yf action based upon th

s of determining wheth

(2 under the prcvisicns

Triblinals act.

In & decisicn reported

2u 'Tamil Nedd Divisional Accountant
¢f India and Urs, this

frmed in the judgment o

jingh Ve. Jnion of Indi
ofore the Madras Bench

sed and it held that s

actorily expleined the

a similar order was re

Ly the Chendigarh Bench @f the Tribunal on 1.5,

after the

mede & rIep

19, A Full Bench of tH

Tribunal il

also taken

g+ve & fresh cause of aci

from the dete the claim |

resentetion, §

the view that

applicants Ass@

relates,

1 & decision r@ported in (1994 ) 238 Al

tion and the period mus

\
»E

vt doeg not giwve rise Lo a
orders of the authokity

L he

is has fc

$e tiedrss Bench of the Central

in (1$%4)

position of
f the

s and COrs.,

the
ince the
Oo‘ue\ wWas

limitation alone., In that

the applicants was passed con

de rec

1. Thelre

ciegtion moved in ths metier and

years delay was held as fatal.
!

c Ernakulem Bench of the

177 has

decisions in similar céses cannot

be counted




2L, The Hon'ble Supreme Court lin 'Bhcop Singh Vs. Union

¢i Indic snd Urs(Supra, had interelia, he ld that"inordineate
and une xplained delay and laches by itself/zsgood ground

to refuse relief to the petitioner irrespective of QQQ

merit of his claim. It was alsc observed that Art., 14 or
the principle of non=discrimination is equitable principle,
Therafore, eny relief cleimed cn thet basis must itself

be founded on eguity end not bec glien to that concept™",

2% ve may also refer ic a relevant observation mede in a

recent declisiun of Hon, Suprerme Court in 'Retan hancra
Semant and Urs. Vs, Union of India and Urs reported in

1994 $.C.C(L&S) page 182, The petitioners before the Supre-
me Court in that casge were casual lcbourers of south eastern
Rellway., They were alleced to have been appointed between
1684-6% and represented between 1575-78. They, thro&;h |
thelr petition sought ¢ direction to b issued to the opp.,
parties to include their nameec in Live Casual Labcurers
Register after due screening and to give them re-employment
according to their senicrity, The basis for the claim
amongst others amd was a few judgments rendered by the Apex
court in 1985 andM87 directing the Railway Autherities to
prepere @ scheme and-to ebsorb the casual labourers in
éccorcdence with their senlority, The petiticners appeared

to have made a representation in 1S9C to the Authorities in

s> N

which it was alleged that they arée not following the orders
of the Supreme court, High court ¢f Calcutts and Calcutta
Bench of the C,A.T. 1In the facts of the said case the Hen,
Supreme Court, tock the view that since no explanztion hes
been given as to why the petitioners did not approech till

1920 held that two questions arisd;

A
R
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are

(i) whether the petitioners/entitled as |a
matter ot right to reemployment.

(ii) whethar they heve lcgt iheir right,

I s

el if eny aue to| delay.
22. while deﬁling with the said question the

following observetion dlas made :-
" DPelay itself;deprives a person of h1§
remedy aveail ;ble in lew, In absénce of

any fresh callse of action or any legislation
a person whojhas lost his remedy by lapse

of time logsgls his right as well",
23. A Full B&nch ot the Tribunal (PE| while

deciding U.As 767 snd B42 of 1985 mede the following

\O

ralevant cobservation:-

n It is not|lopenes tc court of recérd to
pass an opder in respect of persons who
ere not epNen present befcore it by any
cpplicatifin or petition. In thif view

of the mafiter the view teken in the

case of cne cr more employee by a judicial
forum canrot be i?vso factc made appli-
cable to @11 other employe2s In the same
cadre, rapk or situaticn by another
judicisl florum."
This cbservetion also Eupyorts the view taken hereinéb0ve
thet the judgment in alcase does.not'give a cause of

- who
acticn to another employee,/claims to be similarly

|
g
circumstanced as the applicant in other case aarlier. é

decided. ki

...pﬂa
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24, Sh-i BER FPeull lecrned cognsel apg{aringffor

the raspondcnts have invited our attention 10 @ decision
rencerec by the Piincipal Bench inm ‘'Ashish Chakraborty Vs,
Union of indlia and urs, .eported in 1994(1, AIJ382, In
the caid case the fasts are almost identical as in the
case in hand, The applicant slleged thaet he was engaced
as Mobile Bucking Clerk from 1,6,85 to 15.7.85 @nd had not
been encganad itheresfter. He made & representetion stating

5 and in view of the

W

that he has worked for 32 days in|l¢
circplsr cf the Railway Board dated 31,5.92 he Be also©
cocnsidered for ebscrption as Mobile Booking Clerk. The
opplicent's representation was rejected and he was informed
that he cannot be cebsorked in terms éf the letter deated
l2.8.9é. In th2 sgid czse the gpplicant based his claim
on the bssis 0f @ decisicn of the|FP.B. in & sim@ler bunch
of theécaseso The Division Bench|tock the view thé£4~
there ie no perity or similzrity between ihe applicants
casé aﬁd ihe ggplicante in the buphch of cases deécided
earlier. It was held thst since the services of the

applicant was not discontinued es| a result of Reilway

b5 5]

Bcard's letier dated 17.11.86, the apjlicant's €ss@ was
k{; not covered by para 3 of ihe Railway Board's letter
dated 6.2,9C, Since he was not discherged consequent
upon discontinuance of the scheme by the zcnal Railway

as a result of letter dated 1i7.11.86. The same situation
obtains herein also and wehave alrecdy held sccerdingly.
25 In the said case, referring tc the decigiion of the
Supreme ccurt in 'Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion cf deley waes also

%r’i\\‘/ cloop49




cons*d°r°d
by limitatxan\ fhe caus
July 1965,
e e ‘
24, The learned

invited our

attenticn to

same Division Bench of th

Sharma ¥s, Union of Indi

pc=84.
2%.

by limitstion as providéd

The petiti

Tribunals Anto The provi

letter dated 6,2.90 is ndi

applicants{
29.

since after 17.11.86 and
cannot be lbgt sight of.
be granted[&elleqsprayed
raised a pléa that one Sh
nteer Ticket Collectors h
list of 1982,
nts have been given re-en

Volunteer Ticket Collecto

2q.

c_r]d it was he

The said O.A‘

Admittedly,

It is, the

In the count

.
..

that the petition was barred
' of action having accrued @ in

as filed sometime in t

he yesar

. counsel

L

L Principal Bench in 'Anil Babu

for the respondents also

nother decision rendered by the

and Ors reported in 1994 (1) ATJ

\
ns before us are clegrly barred

in Sec. 21 of the Administrative

ions of the Railway Board's

atiracted and applicable to the

the scheme hzsx been given up
1s no longer in force, This fact
The applicants therefore, cannot
}or by them. The applicents also
;i R.N., Shorey and 12 Others Volu-
ve been included in the apErovéd

efore, pleaded thet the respdnde-
gagement to some Voluntiéers as

Is on Pick and Choose basis,

er affidavit, it has been indiceatda

that the 12! persons named
had been :e;engaged as b
Volunteer Ticket Collecto
he% bean denied. Be tha
be entitlnd‘to the relief

based on any statutory pr

ndents in Le—engaglng a fé

T ———

1
|

in para 4,1C of the leading O.A
ile Booking Clerks and not as
s. The allegation, th$iefore,
as it may, the abplicénts would

claimed by them only if it is

b The act of t

vision, respo-

w which has been satisfactorily
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expleined will not give rise to fiscriminectory trestment.
The applican't;,s in effect are seeking re-engagement on the
strength of having worked for a period panging betwzen

© 10 18 cays,which alsc is doubtful,and has been disputed

by the respondents.

30, In view of the discussion hereinabove, an
a totality of the circumsternces we are not pursuaded to
crant the reliefs claimed for by the agplicants. The O.As

lack meril and arex accordingly dismissed. No S#ber as to

| Rt
costs,
3% . Ine copy of the judgment shall be placed
on each of the U.As which have been decided by this‘iommon
juogment,f;ﬁ‘ . ~
— h o
( K. MUTHUKUMAR ) ( B.C. SAKEBENA ;
MENVBER(A) VICE CHAIRMAN

DATED; DECSVBER.(T.. 1994
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